
In The Central Administrative Tribunal 
Calcutta Bench 

OA.745 of 1997 	 Date of 'Order : 15-5-2000 

Present 	: 	Hon'hle Mr. D. Purkayestha, Judjcjl Member 

Hon'ble Wr. G.S. Maingi, Administrative Member 

Niyot Bale tey. 

-Vs... 

Government of India Fress 

For theApplicant : Ms. S. Bane*r jee,Advoàate  

For the Respondents: Mr. S.P. Ker, Advobaté 

ORDER 

The MA filed by the applicant for addition of parties 

hs not been listed in the cause list to-day. So the 0A.75 

of 1907 should come up for order in the next date fixed along 

with the WA. Accordingly, the matter stands adjourned to 1-6-

2000. 

( G.S. Maingi )• 
	

( D.  Purkeyastha ). 
Member (A) 
	

Member(J) 


